Title: Regarding closure of the units of Hindustan Fertilizer Corporation, Fertlizer Coporation of India Limited,
National Jute Corporation Limited and National Jute Manufacturing Corporation.

SHRI BASU DEB ACHARIA (BANKURA): The issue of closure of fertilizer units of the Hindustan Fertilizer
Corporation and the Fertilizer Corporation of India was raised on the very floor of this House. Six units of the
Fertilizer Corporation of India and the Hindustan Fertilizer Corporation have been closed and thousands of workers
have been thrown out on the streets. In the whole of eastern India consisting of Bihar, Jharkhand, West Bengal and
Orissa, there will be no urea manufacturing units. The farmers of these States will have to buy fertilizer at a higher
price.

An assurance was given by the Prime Minister when we met him that at least one fertilizer unit would be there in
each State. In spite of the assurance given by the Prime Minister and in spite of the matter having been raised on
the floor of the House, all these units have been closed down since 20" of December and the Durgapur Unit was

closed down on 201" of January. Children of these workers are still studying in the schools. They have been evicted
from their quarters. Water supply and electricity supply have been stopped. Where would the children go? The
question as to how farmers would get fertilizer at a cheaper price has not been considered at alll.

This is a very important issue. Fifteen thousand workers are still there in the National Jute Corporation Ltd. There
are six units — five in West Bengal and one in Bihar. The Government, very recently has issued orders to close
down all these six units of the NJMC. As a result of this, all the 15000 workers are on the streets. They have not
received their salaries for the last six months. Five workers have committed suicide and two workers have died
because of starvation. In spite of that, their salaries have not been paid and the Government has decided to close
down all these units of the NJMC. As a result of this, jute growers of West Bengal also have suffered. | urge upon
the Government to reconsider their decision to close down the fertilizer units as well as the units of the NJMC.
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MR. SPEAKER: Shri Lakshman Seth, Shri Tarit Baran Topdar and Shri Bikash Chowdhury will also be allowed to
associate themselves with Shri Basu Deb Acharia.

SHRI LAKSHMAN SETH (TAMLUK): Sir, one unit of HFCL belongs to my constituency. This factory has been
closed with effect from 20" December. Also, the employees have been relieved from duty with effect from 6
January, 2003. Most of the workmen have not been paid their dues as promised by the Government of India on the
plea that they are staying in their quarters. The hon. Minister assured that till the examinations of the students were
over, the workmen would be allowed to stay in their quarters. But, as | said earlier, the workmen have not been paid
their dues. As a result of that, they are starving. They are not getting wages and they are not getting their other
dues as a result of their staying in the quarters. So, my earnest request is that the workmen, who are willing to take
the quarters, must be allowed to take the quarters. They should be allowed to possess the quarters so that they
can continue to stay in their quarters and flats. The students also can continue their studies.

Sir, it is most inhuman on the part of the Government to have done this. That is why, we seek your intervention in
this matter.



